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" “"1"” _ HIGH coum" OF DEL_HI ‘"21?’
§h_ershah Road, New Delhi.

D t cl:Na /DI-IC/Gaz./G-3/NJA/2024 a 6
From

The Registrar General, I Z _ _ __ __ __
High com OfD8lhl, . \' . 2 2. . . \ MM
New Delhi. 0? U19 Q jwin Cl ¢'_,l Q /if/r I

To ll ’ 1 ll ,'
The Director, . lA/ Wm
National Judicial Academy, f’ 09? I92 ‘W24,’
Bhadbhada Road, P.O. Suraj I§Iagari~ .1i‘.’Pi\.il!.‘ Q11"? ‘F ' E‘ 11°)’
Bhopal-462044 (MR)
[Fax No.0755-2696904, Tel: 0755-2696669]

Sub: Nominations for Program No P-1392,_I_’-(1394. P-1397. P-1400, P-I401, & P-1404_at
National Judicigl flcademyi Bh0J13L

Sir,
I am directed to refer to your letter No.NJA/Dir./Ac.Prog/2023-24/1450 dated

01.07.2023, on the above subject, and to say that H0n‘ble the Acting Chief Justice has been
1 pleased to nominate the following Judicial Officers for attending the programme N0. P-1392,

P-1394, P-I397, P-1400, P-1401 & P-1404 scheduled to be held in the month of March &.
April, 2024 at National Judicial Academy, Bhopal:-

Prog. ’ Dates of \ Proiglfitiinzmc Name Names of the nominated officers
. N0. J the

iprqeramme J ,, 2 , i
P-1392 02.03.2024 ‘ Conference on 1. Mr. Devender Kumar, Judge, Family

to Matrimonial Laws Court, Shahdara, KKD, Delhi
_ __ _ , 03.03.2024‘ I 2. Mr. Kuldeep Narayan, Judge, Family:

1 l Coun, South-East, Saket, Delhi i»P-1394 * 09.03.2024 ‘National Seminar’ on 1. MI. Vipin 1<iierB, ASJ South-East A
J ~ to 1 Criminal Justice . Saket, Denii ’ ’l

10.03.2024 Administration 2. Mr. Kumar Rajat, ASJ Shahdara
J K1<_D, Delhi ’

P-I397 30.03.2024 National Seminar for .,1-; Mr. Ashw' 'Kr S 1 S ' “
to Presiding Ofiicers of (PC Act) (1C1l3I) RirgE’NZ:;1Dlell?idge

. 31.03.2024 PMLA Courts Mr Arun Bheirdwaf , '
4 ' ' J, Special Judge

*6 D D 3 (PC A“) (CB1), RACC. New DelhillP~l400 J 13.04.2025 National Conference‘ 1 Mr AN 3
J - - Ind Kumar District Jud. = gel t° ton Interpretatio fl14_04.2024 ‘ Statues for Dltrilgt ](3cé:€l>1l]1;mBtClfil Court), East, KKD,

. ‘Judiciary 2_ MS H . _
i (cmmimaln Malhmfili District Judgelj ‘ ‘ J ‘ ercial Court) W
P-1401 20.04.2024 ‘National Seminar on 01 Den“ est’ THC’.

J Ms. R ‘ ' . -‘ t° Cyber Cri ajaln Range, CM N 1-,.’1 I 21.04.2024 ~ Electronic Evlilieeneeandl 2 WeSt»R@h1ni, Delhi M’ °n l
_ L J MS. Dee 1‘ D _l

* " * East, sm<§i,1De1iil€Sh’ CMM’ Song
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0 — * . 1 0’ _ _ Ralph Kumar Singh. AD-li
P1404 27 04 2024 Workshop _ . on I Mr _ 65 R him Delhi

Judgement Writing North West. ° i _E
2s 04 2024 2. Ms.Mt1I1H Yedwi=miADJ»N°"“‘ "S"

i 7 _ KKD, Delhi __ 2

Yours Sincerely,

(Surender Pal)
Deputy Registrar (Gazette-IB)

for Registrar General
<é1='t~\ —-@"i ‘3

No. /DHC/Gaz./G-3/202q~ Dated: Tl i ell, LO?-\\
Copy along with copy of letter dated 0l.07.2023 of the Director, National Judicial

Academy forwarded to the following Principal District & Sessions Judges and the Principal
Judge, Family Courts (Headquarters) with the request to inform the nominated Judicial
Ofiicers under their respective control accordingly and ask them to coordinate directly with
National Judicial Academy, Bhopal with regard to study material and other details of the
prograimnc:-

1. 'The Principal District & Sessions Judge, North-West District, Rohini Courts,
Delhi.

2 The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
3. The Principal District & Sessions Judge, East District, Karkardooma Courts, Delhi.
4. The Principal District & Sessions Judge, Shahdara District, Karkardooma Courts,

Delhi.
5. The Principal District & Sessions Judge, North-East District, Karkardooma Cotuts,

Delhi.
6. The Principal District & Sessions Judge-cum-special Judge (PC Act) (CB1), Rouse

Avenue Courts Complex, New Delhi.
7. The Principal District & Sessions Judge, South-East District, Saket Courts, New

Delhi.
8. The Principal Judge, Family Courts (Headquarters), South-West District, Dwarka,

New Delhi.

I.» . ' we ; Fa,’
1... .,,'.i£_:;\  »PJ%'

,_;§ 1' (Ashok Sharma)
‘U 5' F Administrative Ofiicer (J) (Gaz.-IB)
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QFFICE OF }NE-!fl{INCIP,(\L DTSTRICQ SEi§E?lOflS JUDjE -(TIM SPE_C_I,AL JUDG[:I
P ‘ AVE-Zflyfi D .S'UlICl' CQURT,_N_§W DELHI. a§5‘

‘ 2' I | ' “ -' 'Ne.Misc./Tmg./R/icc/Gaz./2o24)‘.6‘§E;l ...- ii) Dated 0310 Li 2 5- ‘DU’

Copy forwarded for information and necessary action ro:-

I. Sh. Azhwini Kr. Sarpal, Ld. Spl. Judge (PC Acr)(CBl)
2. Sh. Arun Bhardwaj, Ld. Spl. Judge (PC Acr)(CBl)
3. The Drawing and Disbursing Officer, Central District, THC, Delhi.
4. The Branch In-charge, Administration, General, Filing, Pool Car, Care Taking, Facilitation

Centre and Protocol Branch, RACC, New Delhi.
\)/file livebsite Committee, Tis Hazari Court. Delhi for uploading the same on the official

website. r\ K

09- 0 ~- - 1-»,
Officer In-charge (Judicial)

for Principal District & Sessions Judge-
cum-Special Judge(PC Acr](CBI)

Rouse Avenue Court Complex,
New Delhi.
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NAHUNAF. EUDICEAL ACADEMY INDEA
Justice A.

Director '

Ref.: NJA/Dir./Ac.Prog./2023-24/ '1 4-5'0
Dated: 1“ July. 2023

1;,_“93.

Dear Chief Justice,

Sub: Regarding Nominations for the NJA Programmes for the Academic Year 2023-24
from July, 2023 to May, 2024 [P-1348 to P-14031

The 8”‘ meeting of the National Judicial Academic Council (NJAC) was held on 13.05.2023 through
virtual mode. The NJA Annual '1"mining Calendar for the Academic Year was prop0$Bd. di5¢l155°d and 5"?‘-“Y
approved for being adopted.

The Academic Calendar ot‘NJA for 2023-24 has been designed in confonnity with resolutions passed
in the said NJAC meeting. The Chairperson cl‘ the NJA, the Hon‘ble Chief Justice of India and Hon ble
members of the Governing Council and the General Body have also approved the Academic Calendar for NJA
for the Academic Year 2023-24.

A copy of the approved Academic Calendar for the AY: 2023-24 is enclosed herewith. (Annexure-1).
The detailed Calendar and joining instnictions for the participants has been up-loaded on the NJA website for
the AY: 2023-24. Nominations are required for the participation of High Court Judges as well as Judicial
Officers for their respective programmes.

The NJA would be grateful ifyou could kindly nominate two (2) Justices I Judicial Officers, from your
High Court for the regular programmes (except special events) to be held during July, 2023 to May, 2024 in the
academic year 2023-24.

The Academy will be separately sending requests for nominations for Regional Conferences to be
hosted by_ the concerned High Courts of specific region, CEELI programmes (SE-06, SE-O8, SE-12 8:. SE-I3),
training oftrainers programme (P-1403} and other special events only wherea ficr nominations would be needed.

You are also requested to consider nominations of participant judges! judicial ofliccrs, to the extent
possible, of those who have not earlier attended NJA programmes to facilitate sensitization of a broader

0?? Q§ component of our judicial family to the benefits ofjudicial training and education.

_ With warm regards,)5
/A \ 1 Yours sincerely,

NORH 5 " -. iéiiialal\ \’“G <2‘-"‘°' ,9E\-‘gazette _ (JustieeA.P. Salli)
Hon'ble Mr. Justice Satish Chandra Sharmao-‘ant No """0 t,\\"i£i' .
ChiefJustice Gated.......... --
east High Court 4‘ l
New Delhi-— 110003 - Eli‘) U1-fit /-

.iR(lqq%/gg, Z 7.7.2-'§
}opy to: 1. The Registrar General, Delhi High C-tIi:'P'[‘)A;;,i}1§

/fihrhe Director (Academies), Delhi J 'ciai Acadiirny, New Delhi - 1 10 078. fi- Q 1-. \ ‘FD?  u3
C - _ampus . Bhadbhada Road Surat Nagar Po B

Registered Office ' Su r ' - - hop-31- 462044 (M.P.) India i1-8|’; +91 755 2698766 I Fax _ -+ 9 P eme Court of India, Tilak Marg New Delhi - ‘I10 .
. 1755 2595904/E _. _ _ =_ _ _ 0Oi (India)ltldli . director.n[a_@n;a.gov.in Website :www.nja.gov.in
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